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 of  our  Correspondent,  ‘moving’  and  CAG  or  tnots’s  REPORT  APFROPRIATION
 the  ‘highlight  of  the  day’,

 Tt  ts  evident  that  there  is  no  in-
 tention  or  attempt  in  the  report  to
 cast  any  aspersion  or  any  refiection

 on  the  integrity  of  Mr  Mavalankar

 it  Is  also  clear  that  the  subsequent
 parts  of  the  sentence  to  which  ob-
 fection  has  been  raised  do  not  relate
 to  the  proceedings  in  Parliamen{  and
 we  beg  to  state  that  no  contempt  of
 other  the  House  or  any  of  its  hono-
 urable  Members  has  been  intended

 We  wish  to  assure  the  Speaker,
 Lok  Sabha  that  we  had  no  intention
 by  the  pubhcation  of  the  report  or
 any  part  of  i¢  to  commut  a  breach
 of  the  privilege  of  any  hon  Mem-
 ber  of  the  House”

 We  also  wish  to  assure  Mr  Mava
 lankar  that  no  mischief  or  malice
 was  intended  in  our  report  nor  did
 we  seek  to  cast  any  reffection  on
 his  character  or  integrity  ”

 I  think,  in  view  of  the  explanation
 of  the  Editor  of  the  Patriot,  the
 matter  may  be  treated  as  closed

 I  hope  the  House  agrees  to  this

 MEMBERS  Yes
 अवनननन«न्‍भणन्‍ल>ण्भकक.

 HON

 33.67  hrs

 PAPERS  LAID  ON  THE  TABLE
 Derence  Services  Esrimares  1974-75,

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  FINANCE
 (SHRI  KR.  GANESH):  Sir,  on

 behalf  of  Shri  Y  B  Chavan,  I  beg
 ot  lay  on  the  Table  a  copy  of  the
 Defence  Services  Estimates,  1074-15,
 (Hindi  ard  Englush  versions).
 {Placed  in  Library  See  No  L/T-0429/
 4)

 Accounts,  Rarwavs,  972-73,  mre,  ap
 NOTINICATIONS  UNDER  CusToMs  Act

 SHRI  K  R  GANESH  I  beg  to  lay
 on  the  Table.

 re)  A  copy  of  the  Report  of  the
 Comptroller  and  Auditor  General
 of  India,  for  the  year  ‘1072-73,
 Union  Government  (Railways)
 under  article  5()  of  the  Consti-
 tution  [Placed  m  Library  See
 No  LT-6430/74]

 (2)  A  copy  of  Appropriation  Ac-
 counts  Railways,  for  972-73—

 Part  I—Review  [Placed  in  Library.
 See  No  LT  6430/74}

 (8)  A  copy  of  Appropriation  Ac-
 counts,  Railways,  1972-73  Part  II—
 Detailed  Appropriation  Accounts
 [Placed  ४७  Library  See  No  LtTe
 6430/74]

 (4)  A  copy  of  Block  Accounts
 (including  Capital  statements  com~
 prising  the  Loan  Accounts),  Balan-
 ce  Sheets  and  Profit  and  Loss  Ac-
 counts,  Railways,  for  1972-73.
 (Placed  «n  Library  See  No  LT~
 6430/74)

 ©)  A  copy  of  the  Ninth  Valua
 tion  Report  (Hindi  and  English
 versions)  of  the  Life  Insurance
 Corporation  of  India  as  at  3ist
 March,  1978,  under  section  29  of
 the  Life  Insurance  Corporation  Act,
 956  [Placed  in  Library  See  No
 LT-643i/74]}

 (6)  A  copy  of  the  Income-tax
 (Amendment)  Rules  074  (Hind

 and  English  versions)  published  in
 Notification  No  SO  39868)  in
 Gazette  of  India  dated  the  28th
 February  ‘1974,  under  section  296
 of  the  Income-tax  Act,  496
 {Placed  in  Library  See  No  LT-
 6482/74}


